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IN THE CENTRAL [ IXIINISTRATIVE TRIRUNAL HYDERABAD BENCH A7 HYDERABAD

_
0.4.NO. €95 /93

Date of Order: 6/7-93
Between:
3

1. Divisional Failway Mgnager, (L3)
Soutn Ceiitral Railway, Secunderabad,

2. DPeormonont Way Inc-rctor (Zon)
5.C.Rly, Secunderxabad.

3. Chiefl Signal Inspector,
Signal & Telecommunication Departwment,
S.C.Rly, Secunderabad.

.e Applicants.
and
1. ApSett - F
2. Presiding Cfficer, Labour Court,
Narayanaguda, A.P.Hyderabad.
Fer the hpplicantsl Mr.N.l..Devraj, SC for Rlys.
For the Respondentsari .a | |

CORAM ¢

THE HON'BLE MI:, JUSTICE V.NEZLADRI FAO VICE CHAIRMAN

[ 1

“ vy e

. THE HOW'BLE MR,P.T.TIRUVENGADAM 3 MEMBEX. (ADMIT)
The Tribunal made the following Order:—
\ Admit, The oberation of the orxder dated 11--3-92
_ ” R S
in C.M.P.No, -~ 3?’ /83-1is suspended until further orders.

Issue notice to the lLespondents.

Post the case on 6,9.83,

-

1. The Divisional Railway lianager (B.G) S.C.Rly, Secunderabad.

2. The Permanent ay Inspector (Cok) S.C.Rly. -Secunderabad.

3. The Chief Signal Inspector, Signal & Telecommunication
Department, &.C.Rly, Secunderatad. '

4, The Presiding Officer, Labour ¢(ourt, Narayanaguda, Hyderabad.

5. One copy to i#r.N.,R.Devraj, SC fpr Rlys. CAT.lyd.

6. One copy to Mr. T ea e

7. One spare copy.
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CHECKED BY . ZEPROVED BY

-

IR THZ CENTRAL ADMINISTRATIVE TRIBUNZL,
HYDERABAD BENCH AT HYDERZABAD

. ‘ . _ JTHE HON'ELE MR.HUSTICE V.NEELADRI RAC
# - VICE CHZEIRMAN
) KND
i ' ) THE HON'BLE MK{A.B.GORTY : MEMBER(ZAD)
1 ' : AN T
; . ' . ) . ——— it dn) deid l'ﬂ_f\ » t - UM':DRASEK}Q&R REDDY
1 ' : _ . MEMBER(J)
- AND

y ~ . THE HON'BLE MR.P.T.TIRUVENGADAM 3M(z)
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' Dated 3 =1 1903
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'ORDER/ JUDGMENT ;.

e e

Mt/ TUN.. 7 CLEND,
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———Edmi tted and Interj

issued

Allawed

Disppsed of with dirdciiems®
Dismissed

Dismissed as withdrawn

Dismissed for -default,
Rejgcted/ Ordered
No order as to costs.
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